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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, AT NEW DELHI

OA 06/2024
IN THE MATTER OF:
Priyank Karnatak ...Applicant
Versus
STATE OF UTTARAKHAND & ORS ... Respondents
INDEX
S.NO Particulars Page No
Documents/reports filed on behalf of DM
Chamoli, Uttarakhand.

1. Water testing report of STP Outlets. 1-3

2. Details of the Sulabh Toilets operating in 4
Shri Badrinath Dham

3. Report of Adequacy of 3 STP in by Chief] 5
Engineer.

4. Report of Executive officer Nagar 6-7
Panchayat with respect to solid waste
management.

S. Report of Project Manager, Construction
and Maintainace Unit, Uttarakhand Peyjal 8-22
Nigam, Gopeshwar.

Adé Anjali Rajput
Chamber no 136, M.C. Setalvad Block,
Supreme Court of India New Delhi-
110001
9811777368
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TEST REPORT

Name & Address of Client: ULR No: TC550724000003548F
Office of Executive Engineer, Reporting Date: 29/05/2024
Uttarakhand Jal Sansthan, Date of Sampling: 25/05/2024
Gopeshwar Chamoli U K. Receipt Date: 25/05/2024
Period of Testing: 26/05/2024-29/05/2024
Sample Collected By: By Client
Sampling Type: Grab
Sample Description: STP Outlet (0.26 MLD) Preservation : Refrigerated
Sampling Location: Shri Badrinath near Bamni Gaon| Format No: 7.8-F-01
Sampling Protocol: LAB/STP/WATER Party Reference No: 764/STP/05 Dated: 26/06/2023
Sample Quantity: 2 Ltr. Parameter Required: As per work order
TEST RESULTS
S. No. Parameters Results EPA Act.1986 Units Protocol Used
1: Appearance Blackish NA NA IS 3025 (Part-4) 2021
2. Odor Mild NA NA IS 3025 (Part-5) 2018
3. |pH 7.87 6.5-9.0 NA APHA 23" Edi.2017-4500
H+B,Electrometric Method
4. COD 353 50 mg/I APHA 23"Edi.2017.5220B,
Open Reflux Method
5t BOD (3 Days at 27 'C) 8.7 10 mg/I IS-3025 (P-44)1993,RA2019
6. Total Suspended Solid 8.0 10 mg/I APHA 23"Edi.2017 -2540
B,Gravimetric Method
B Oil and Grease <5.0 Limit Not Specified mg/l APHA 23Edi.2017 -5520 C
i B Partition Gravimetric
Method
8. Total Coliform 318 Limit Not Specified | MPN/100ml 1S:1622: 1981 RA: 2019
9. Faecal Coliform 206 <230 MPN/100ml IS:1622: 1981 RA:2019

NA : Not Applicable

***End of Report***

N{(f]"li : 1. The results listed only to the tested sample & applicable parameters.

2. Total liabilities of our lab will be restricted to the invoice amount only.
3. The sample will be destroyed after retention time unless otherwise specified.
4. This report is not to be reproduced whally or in part and cannot be used as evidence in the court of law without prior permission

www.econlaboratory.cam, uk@econlaberatory.com, econlab.con sultancy@yahoo.in

CONTACT NO.: +91-8534957815, 8126534344
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ECON LABORATORY & CONSULTANCY

(ISO: 9001, 14001 & 45001 Certified & MOEF & CC Recognized Laboratory)
Vill.: Khabarwala, P.O.: Jaintanwala, Near Garhi Cantt., Dehradun, Uttarakhand - 248003

TEST REPORT

Name & Address of Client: ULR No: TC550724000003540F
Office of Executive Engineer, Reporting Date: 29/05/2024
Uttarakhand Jal Sansthan, Date of Sampling: 25/05/2024
Gopeshwar Chamoli UK. Receipt Date: 25/05/2024

Period of Testing: 26/05/2024-29/05/2024

Sample Collected By:; By Client

Sampling Type: Grab
Sample Description: | STP Outlet (1.0 MLD) Preservation : Refrigerated
Sampling Location: | Shri Badrinath near Bamni Jhula Pul Format No: 7.8-F-01

Sampling Protocol: LAB/STP/WATER Party Reference No: 764/STP/05 Dated: 26/06/2023
Sample Quantity: 2 Ltr. Parameter Required:|  As per work order
TEST RESULTS
S. No. Parameters Results EPA Act.1986 Units Protocol Used
1 Appearance Colorless NA NA IS 3025 (Part-4) 2021
25 Od Mild NA N
i ; - IS 3025 (Part-5) 2018
3. pH - 8.17 6.5-9.0 NA APHA 23" Edi.2017-4500
H+B,Electrometric Method
4, | COD 41.8 50 mg/I APHA 23"Edi.2017.5220B,
Open Reflux Method
3, BOD (3 Days at 27 °C) 9.1 10 mg/l IS-3025 (P-44)1993,RA2019
6. Total Suspended Solid 9.3 10 mg/l APHA 23"Edi.2017 -2540
B,Gravimetric Method
7). Oil and Grease <5.0 Limit Not Specified mg/l APHA 23"Edi.2017 -5520 C
/ B Partition Gravimetric
Method
8. Total Coliform 292 Limit Not Specified | MPN/100ml IS:1622: 1981 RA: 2019
9. Faecal Coliform 203 <230 MPN/100ml [S:1622: 1981 RA:2019
NA : Not Applic-able LR
***End of Report***
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. The results listed only to the tested sample & applicable parameters.
- Total liabilities of our lab will be restricted to the invoice amount only,

- The sample will be destroyed after retention time unless otherwise specified.
- This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law without prior permission

www.econlaboratory.com, uk@econlaboratory.com, econlab.consultancy@yahoo.in

CONTACT NO.: +91-8534957815, 8126534344
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ECON LABORATORY & CONSULTANCY

(ISO: 9001, 14001 & 45001 Certified & MOEF & CC Recognized Laboratory)
Vill.: Khabarwala, P.O.: Jaintanwala, Near Garhi Cantt., Dehradun, Uttarakhand - 248003

T
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TEST REPORT
Name & Address of Client: ULR No: TC550724000003543F
Office of Executive Engineer, Reporting Date: 29/05/2024
Uttarakhand Jal Sansthan, Date of Sampling: 26/05/2024
Gopeshwar Chamoli U.K. Receipt Date: 26/05/2024
Period of Testing: 26/05/2024-29/05/2024
Sample Collected By: By Client
Sampling Type: Grab
Sample Description: STP Outlet (1.08 MLD) Preservation : Refrigerated
Sampling Location: Joshimath Format No: 7.8-F-01
Sampling Protocol: LAB/STP/WATER Party Reference No: 764/STP/05 Dated: 26/06/2023
Sample Quantity: 2 Litr. Parameter Required: As per work order
TEST RESULTS
S. No. Parameters Results EPA Act.1986 Units Protocol Used
1 Appearance Colorless NA NA IS 3025 (Part-4) 2021
A 0008 Mud B e IS 3025 (Part-5) 2018
3 pH 7.76 6.5-9.0 NA APHA 23" Edi.2017-4500
H+B,Electrometric Method
4, COD 389 50 mg/l APHA 23“Edi.2017.5220B,
Open Reflux Method
5. BOD (3 Days at 27 °C) 92 10 mg/l [S-3025 (P-44)1993,RA2019
6. Total Suspended Solid 8.4 10 mg/l APHA 23"Edi.2017 -2540
B.Gravimetric Method
70 Oil and Grease <5.0 Limit Not Specified mg/l APHA 23"Edi.2017 -5520 C
. B Partition Gravimetric
Method
8. Total Coliform 265 Limit Not Specified | MPN/100ml 1S:1622: 1981 RA: 2019
9. Faecal Coliform 188 <230 MPN/100ml 1S:1622: 1981 RA:2019

NA : Not Applicable
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***End of Report***
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NOTE : 1. The results listed only to the tested sample & applicable parameters.
2. Total liabilities of our Iab will be restricted to the inveice amount only.

3. The sample will be destroyed after retention time unless otherwise specified.

4. This report is not to be reproduced whelly or in part and cannot be used as evidence in the court of law without prior permission

www.econlaboratory.com, uk@econlaboratory.com, econlab.consultancy@yahoo.in

CONTACT NO.: +91-8534957815, 8126534344
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Office Of Project Manager,

Construction & Maintenance Unit (Ganga)
Uttarakhand Peyjal Nigam
Gopeshwar-246401

Email : <pmganga.gc@gmail.com>
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To

The Hon’ble NGT
Principal Bench
New Delhi

Subject: Regarding the submission of reply/compliance report of the order dated 16/05/2024 against
the OA No.6/2023 before the ‘National Green Trinbunal’ Principal Bench, New Delhi -Priyank Karnatak
Vs State of Uttarakhand

Hon’ble NGT,
We are in receipt of the notice regarding the subject matter, issued by Consultant (Judicial),
NGT through Head Office, Uttarakhand Peyjal Nigam,11, Mohini Road,Dehtradun on 27/05/2024.

Due to paucity of time, we are not in a position to file our reply/response through Learned
counsel. Hon'ble tribunal is requested to grant some more time (say 15 days) for file our reply through
the learned counsel.
Although, we are submitting our short reply for perusal of Hon’ble Tribunal as follows :-

SL.No. Observations Submission/ Compliance

1 In this Original Application the Tuibunal is | All the 3 STPs located at Badrinath ji have
considering the improper funcitioning of the | been handed over to Uttarakhand Jal
Sewage Treatment Plant (STP) in Badrinath | Sansthan (U]JS) Gopeshwar in the month of
and also the issue of discharge of untreated | Nov-2021 and presently operation &
sewage in river Alaknanda which ultimately | maintenance (0O&M) of all these 3 STP's is
forms part of river of Ganga. being done by UJ].S Gopeshwar since Nov-

2021.
Hence the information related to this
matter can be provided from UJS.

2 The Tribunal on 11.03.2024 had considered the | All the 3 STPs located at Badrinath ji have
report of UKPCB dated 22.11.2023 and had | been handed over to Uttarakhand ]Jal
noted that for liquid waste management three | Sansthan (UJS) Gopeshwar in the month of
STPs are established in Badrinath. The details | Nov-2021 and presently operation &
of these STPs are : maintenance (0O&M) of all these 3 STP's is

being done by UJ].S Gopeshwar since Nov-
S.N | Name and | Beneficiaryarea | Number of | 2021.
Capacity Sewar Hence the information related to this
STP connections | matter can be provided from U]JS.
given

1 1.00 MLD | Mana Taxi Area, | 127
Near Bamni | Nager Panchayat | domestic
Bridge Area and ISBT | 124 Non-

area domestic

2 0.26 MLD | Whole area from | 46 domestic 7,
Near Bamni | Bamni village to | 07 Non- _
Village Near | Main Temple domestic &y

1
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0.01 MLD | Mana Taxi Area, | 127

Near Shri | Nager Panchayat | domestic
Badrinath Area and ISBT | 124 Non-
Dham area domestic
temple

The Tribunal had noted that the results of
discharge in STP were exceeding fecal coliform
numbers and noted the need to properly
disinfect the effluents and had also talen note
of the fact that the report did not disclose about
the adequacy of the two STPs particularly
during the peak pilgrim season.

All the 3 STPs located at Badrinath ji have
been handed over to Uttarakhand ]Jal
Sansthan (U]S) Gopeshwar in the month of
Nov-2021 and presently operation &
maintenance (0O&M) of all these 3 STP's is
being done by UJ.S Gopeshwar since Nov-
2021.

Hence the information related to this
matter can be provided by UJS.

On the perusal of the response on behalf of the
UKPCB dated 4t March, 2024, we find that
STPs are setup on the basis of projected
population 19989 and 23578 for the base year
2017 and 2027 respectively. Though it stated
that the floating poputaltion is also taken into
account but, no such details have been
disclosed. If the untreated sewage or
improperly treated sewage is flowing in the
river then the quality of water in the river is
affected. No report reflecting the water quality
of the river has been placed on record.

e In Badrinath ji there are 3 S.T.P's .
The design calculation for the
population projection was on the
basis of 2011 census.

e For the base year 2017 the
projected population is worked out
19989 and for design year 2027 the
projected population is worked
23578 in the DPR as tabulated in
the following table. (relevant
pages of third party appraisal

report of IIT Roorkee is
Attached)
S.N. | Design | Perma | Design | Total
year nent Floatin | Design
Popula | g Populat
tion Popula | ion
tion,
1 2017 | 2,867 |17,122 | 19,989
2 2027 3,597 | 19,981 | 23,578
3 2032 3,962 | 21,611 | 25,573
4 2047 5057 | 27,217 | 32,274

e The following polluted Drains were
also Tapped and diverted to STPs
for treatment under Namami Gange

Programme.
S.N. DRAIN
1 Manav Kalyan Ashram Drain
2 Iron bridge to mandir drain
3 BSNL Drain Y
Va\\/

&
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4 Raturi Drain

5 Pindadaan Ghat Drain

6 Bamni Drain

e The water quality test of the river is

done by UKPCB.
The media report dated 14-05-2024 in Times | -
fo India mentions about very heavy foot fall of
pilgrims in the current season.
Learned Counsel for UKPCB has submits that | Related to UKPCB

now the yatra season has started therfor, fresh
report will be submitted within 10 days. In that
report the UKPCB will disclose; (i) the foot fall
in last one week, (ii) if the existing facility of
treatment of septage/sewage is sufficient for
the current foot fall (iii) connectivity and the
capacity utilization of the existing STP (iv)
water quality analysis of the river Alaknanda at
the points of discharge of sewage (v) status of
draina and nature/quality of water they are
carrying and (vi) details of status of solid waste
near the inhabitation as also the processing
facility available in the area concerned for
Municipal Solid Waste.

Learned Counsel for UKPCB has submitted by
Pey Jal Nigam, Uttarakhand is also a necessary
party because the responsibility for
maintenance of STPs has been entrusted upon
it. The prayer of impledment is allowed. Let
notice be issued to Pey Jal Nigam, Uttarakhand
for filing response at least one week befor the
next date of hearing.

All the 3 STPs located at Badrinath ji have
been handed over to Uttarakhand ]Jal
Sansthan (UJS) Gopeshwar and presently
operation & maintenance (O&M) of all
these 3 STP's is being done by UJS
Gopeshwar.

Yours truly .

(S.kVerma)
Project Manager

10

CC to following information & necessary action please:
1) Chief Engineer(HQ),Uttarakhand Peyjal Nigam,Dehradun in compliance of their letter
no0.305/anu.-Court case Sa./179 Dated 25/05/2024.
2) General Manager,Construction Circle(Ganga),Uttarakhand Peyjal Nigam,Haridwar

Project Manager
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All S.T.P's situated in the Badrinath ji have
been handed over to U..S Gopeshwar,
Hence the information related to this
matter can be obtained from U.J.S.

1 |In this Original Application the Tuibunal is
considering the improper funcitioning of the
Sewage Treatment Plant (STP) in Badrinath and
also the issue of discharge of untreated sewage in
river Alaknanda which ultimately forms part of
river of Ganga.

2 | The Tribunal on 11.03.2024 had considered the
report of UKPCB dated 22.11.2023 and had noted
that for liquid waste management three STPs are
established in Badrinath. The details of these

All S.T.P's situated in the Badrinath ji have
been handed over to U.].S Gopeshwar.

STPs are:
S.N | Name and | Beneficiary area | Number of
Capacity STP Sewar
connections
given
1 |1.00 MLD | Mana Taxi Area, | 127
Near Bamni | Nager Panchayat | domestic
Bridge Area and ISBT | 124  None
area domestic
2 |0.26 MLD | Whole area from | 46 domestic
Near Bamni | Bamni village to | 07 None
Village Near | Main Temple domestic
Khak Chowk
1 0.01 MLD | Mana Taxi Area, | 127
Near Shri | Nager Panchayat | domestic
Badrinath Area and ISBT [ 124  None
Dham temple | area domestic (s \\V/,/

N
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The Tribunal had noted that the results of
discharge in STP were exceeding fecal coliform
numbers and noted the need to properly
disinfect the effluents and had also talen note of
the fact that the report did not disclose about the
adequacy of the two STPs particularly during the
peak pilgrim season.

All S.T.P's situated in the Badrinath ji have
been handed over to U.J.S Gopeshwar,
Hence the information related to this
matter can be obtained from U.J.S.

On the perusal of the response on behalf of the
UKPCB dated 4t March, 2024, we find that STPs
are setup on the basis of projected population
19989 and 23578 for the base year 2017 and
2027 respectively. Though it stated that the
floating poputaltion is also taken into account
but, no such details have been disclosed. If the
untreated sewage or improperly treated sewage
is flowing in the river then the quality of water in
the river is affected. No report reflecting the
water quality of the river has been placed on
record.

In Badrinath ji there are 3 S.T.P's . The
design calculation for the population
projection is on the basis of 2011 census.
For the base year 2017 the projected
population is taken 19989 and for design
year 2027 the projected population is
taken 23578. (relevant pages of third
party appraisal report of IIT Roorkee is

Attached)
S.N. | Design | Perma | Design | Total
year nent Floatin | Design
Popula | g Populat
tion Popula | ion
tion,

1 2017 | 2,867 |17,122 | 19,989

2 2027 | 3,597 |19,981 | 23,578

3 2032 |3,962 |21,611 | 25,573

4 2047 | 5,057 | 27,217 | 32,274

The water quality test of the river is done
by UKPCB.

The media report dated 14-05-2024 in Times fo
India mentions about very heavy foot fall of
pilgrims in the current season.

Learned Counsel for UKPCB has submits that
now the yatra season has started therfor, fresh
report will be submitted within 10 days. In that
report the UKPCB will disclose; (i) the foot fall in
last one week, (ii) if the existing facility of
treatment of septage/sewage is sufficient for the
current foot fall (iii) connectivity and the
capacity utilization of the existing STP (iv) water
quality analysis of the river Alaknanda at the
points of discharge of sewage (v) status of draina
and nature/quality of water they are carrying
and (vi) details of status of solid waste near the
inhabitation as also the processing facility
available in the area concerned for Municipal
Solid Waste.

Related to UKPCB

2
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7 | Learned Counsel for UKPCB has submitted by | All S.T.P's situated in the Badrinath ji have
Pey Jal Nigam, Uttarakhand is also a necessary | been handed over to UJ.S Gopeshwar so
party because the responsibility for maintenance | maintenance of all S.T.P's done by U.J.S
of STPs has been entrusted upon it. The prayer of | Gopeshwar.

impledment is allowed. Let notice be issued to
Pey Jal Nigam, Uttarakhand for filing response at
least one week befor the next date of hearing.
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3.4.1 Sewerage Zones
B . .
ased on river Alaknanda, the town was divided in 2 sewerage zones, Mandir Marg (Right

Bank of river) and Motor Mar , i
h 4 g (Left Bank of river). It was furth ivided i
Mandir Marg into Sub Zones 1 and 2 and Motor Marg into S:b ernsetsledi;v::;dsmto S sub zones,

oY

Based on topography and hill i
. y terrain of the town, a decentralized approach for sewage
collection and treatment has been adopted. Two STPs have been proposed, or?g in each zone. ¢

3.4.2 Design Period

Design periods, in the DPR, have been assumed as under table 7.

Table 7: Design Periods Adopted in the DPR

S. No. Component Design Period (Years)
1. Land acquisition 30
2. Sewerage Network 30
3 Sewage Pumping Stations (Civil Works) 30
4 Sewage Pumping Stations — (E&M Works) 15
5 Sewage Treatment Plants 10
6 Rising Mains 30
7 Effluent disposal - 30

Source: Para 2.2.1 of DPR

Comments: The design periods are in order, except in case of STPs for which the design period,

as per CPHEEQ Manual (Nov. 2013), is 15 years.

3.4.3 Population

a. - Census Population

The census data of the town for the past decades is reproduced in table 8 below:

Table 8: Census Data of Badrinath

F S. NO. Census Year Population Population Decadal
Growth Growth (%)

[ 1 1991 978

| 2 2001 1682 704 72%

N 2011 2438 756 45%

Source: Para 1.3.1 of DPR

b. Institutional Population

There are no major institutions in the town.

AHEC-HITRNMCG-MoWR RD&GR/ID and STP works for Badrinath
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¢. Floating Population

Badrinath beij i
. ngann : ;
floating population o fzt;he to\":lI:O_l'tam tourist destination on the main Char Dham Yatra route, th
As per the information collect c;sfseveral times the resident population during the tourist sea,s(,nc
ed from the office of District Tourist Development and Badrinatﬁ

Action Plan (2025), past tourist flow has been as per table 9.
Table 9: Past Tourist Flow
2005 2009 2010
5.66,524 | 7,98,063 | 9,21,256

2011
9,35,680

2001 2002 2003 2004
422,647 | 4,48,517 | 5,80,913 | 4,93,914
Source: (Para 2.3.2 of DPR)

Major portion of the tourist population spends a day during t

heir visit to Badrinath.

ctions of the town for the
have been carried out by
lation distribution has
wth potential of

d. Projected Population
future population proje
ulation data,
The popu
he gro

ar has been adopted as 2017 and
7, 2032 and 2047 based on past census pop

hods and those adopted is tabulated in table 10.
level for individual wards depending upon t

Base ye
years 2017, 202

a number of met

also been carried out at micro
pulation of the Town

individual wards.
Table 10: Projected Po
S. Design Permanent Design Total Design
NO. year . Population Floating Population
Population,
| 2017 2,867 17,122 19,989
2 2027 3,597 | 19,981 i 23,578
3 2032 3,962 21,611 25,573
4 2047 l 5,057 27,217 32,274
3.7 and page 66 of DPR

Source: Para 2.3.
as per table 11.

as also been divided in 5 sub zones,

The design population h
ation of the Town - Sewerage Zone wise

Table 11: Projected Popul
,7 Sub Zone Projected Population ;
2017 2027 2032 2047
Zone 1 ]
Sub zone 2 4,099 4,664 4,981 6,058
Zone 2 :
I: Sub Zone 1 586 666 712 865
Sub Zone 2 8,417 10,036 10,934 13,943
[ Sub Zone3 995 1,186 1,292 1,648
p Sub Zone 4 5,892 7,026 7,654 9,760
Sub total Zone 2 15,890 18,914 20,592 26,216
Grant Total 19,989 23,578 25,573 32,274

Source: Para 2.5.2 of DPR

14
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them tO proposed sewage treatment plants for t

. . 1 reatment and allow o

dnscharged into the Ganga. Part B would include 100 % coverage of thentlgIV\/trr\el?)tfegeizwagf o ll()e
r network.

3.4.1 Sewerage Zones

f s O?r?\slzcrl)ogngi\{&ro ﬁ)l:l;:;and?ith; }';wnl]( was divided in 2 sewerage zones, Mandir Marg (Right
f ( . arg (Left Bank of river). It was further sub di ided i
Mandir Marg into Sub Zones 1 and 2 and Motor Marg into Sub Zoni:l; 3 Lv:rlﬁidSmto 7 subzones

Based on topography and hill i i
. y terrain of the town, a decentralized approach for sewage
collection and treatment has been adopted. Two STPs have been proposed, 055 in each zone. :

3.4.2 Design Period
Design periods, in the DPR, have been assumed as under table 7.

Table 7: Design Periods Adopted in the DPR

S. No. Component Design Period (Years)
1. Land acquisition 30
D Sewerage Network 30
3 Sewage Pumping Stations (Civil Works) 30
4 Sewage Pumping Stations — (E&M Works) 15
5 Sewage Treatment Plants 10
6 Rising Mains 30
7 Effluent disposal : 30

Source: Para 2.2.1 of DPR

Comments: The design periods are in order, except in case of STPs for which the design period,

as per CPHEEO Manual (Nov. 2013), is 15 years.

3.4.3 Population

a. Census Population

The census data of the town for the past decades is reproduced in table 8 below:

Table 8: Census Data of Badrinath

[ S. NO. [ Census Year Population Population Decadal
Growth Growth (%)
1 1991 978
2 2001 1682 704 72%
3 2011 2438 756 45%

Source: Para 1.3.1 of DPR

b. Institutional Population

There are no major institutions in the town.

AHEC-IITR/NMCG-MoW. ‘GR/ ¥
RNMCG-MoWR RD&GR/ID and STP works for Badrinath 13
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c. Floating Population

Badrinath bej g
3 ‘ ng an i - : _—
floating population Oftghe tol::/{m‘l tant lourngt destination on the main Char Dham Yatra route, the
As per the information colle t1(;5 s.everal times the resident population during the tourist season
cted from the office of District Tourist Development and Badrinath.

Action Plan (2025), past tourist flow has been as per table 9.
Table 9: Past Tourist Flow
2001 2002 2003 2004 2005 2009 2010 2011 |
422,647 | 4,48,517 | 5,80,913 | 4,93,914 | 5,66,524 | 7,98,063 9,21,252 9,35,680

Source: (Para 2.3.2 of DPR)
Major portion of the tourist population spends a day during their visit to Badrinath-

d. Projected Population
ctions of the town for the

Base year has been adopted as 2017 and future population proje
years 2017, 2027, 2032 and 2047 based on past census population data, have been carried out by
able 10. The population distribution has
wth potential of

a number of methods and those adopted is tabulated in t
also been carried out at micro level for individual wards depending upon the gro
ion of the Town

individual wards.

Table 10: Projected Populat

S. Design Permanent Design Total Design

NO. year Population Floating Population
Population,

1 2017 2,867 17,122 19,989

2 2027 3529, 19,981 23,578

3 | 2032 3,962 21,611 25,573

[4 | 2047 5,057 27,217 32,274

and page 66 of DPR

Source: Para 2.3.3.1
een divided in 5 sub zones, as per table 11.

The design population has also b
e Town - Sewerage Zone wise

Table 11: Projected Population of th
Sub Zone Projected Population
2017 2027 2032 2047
[7 Zone 1
[ Subzone2 4,099 4,664 4,981 6,058
[ Zone 2 :
[ Sub Zone ! 586 666 712 865
| SubZone2 8,417 10,036 10,934 13,943
[ SubZone3 995 1,186 1,292 1,648
Sub Zone 4 5,892 7,026 7,654 9,760
Sub total Zone 2 15,890 18,914 20,592 26,216
Grant Total 19,989 23,578 25,573 32,274

Source: Para 2.5.2 of DPR

AHEC-HTRNMCG-MoWR RD&GR/ID and STP works for Badrinath 14



